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O R D E R 

21.01.2020   Counsel for Appellant is not present. Counsel for 

Respondent states that he was told by the Counsel for Appellant that they 

would be making request for adjournment but nobody is present.  

 List the Appeal for hearing on 3rd February, 2020.  

If on that date also, the Counsel for Appellant does not remain present 

or conduct the matter, we may proceed to dispose of the Appeal on its merits.  

  
 

     [Justice A.I.S. Cheema] 

      Member (Judicial) 
 

 

 
[Kanthi Narahari] 

Member (Technical) 
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